45 Written Answers

Reorlentation of TV Programmcs for
relaying to Punjab and Rajasthan

988 SHRI BISHAANATH JHUN-
JIHUNWAI A Will the Minister of INFOR-
MATION AND BROADCASTING be plased
to state

(a) whether Government have decided to
re-orient the programmes being broadiast
through TV so as (0 make them suitable for
being relayed to Punjib

(b) f so whether there 1s any such pro
posal under consideration for citering to the
needs to the pcople of Rajasthan which s
also a border State and

(c) if not, the reisons therefor ?

THE MINISTER O’ STATF IN THF
MINISTRY OF INIORMATION AND
BROADCASTING (SHRIMATI NANDINI

SATPATILY) (a) No Su the programme
of Dulli 1V station 1s not bung  re ortented
for reliy to viewers in the Punpb Buta TV

transmission statt no1s being sct up at Amnt-
sar lor serving the baid r ireas of Punjb
where a s1z¢ ible number of people were found
to be viewing the pregrammes of lahore TV
station  Amritsar station will teleeast pre
recorded propt mmes produced st ectically for
it

(b) No Sir

(¢) Duc to paucity of resources the estq
blishment of TV stations in the country has
had to be taken up in a phased progrimme
The establishment of a2 TV station in - R jjas
than will be considered 1n a subsequent phase
of TV development

Reservation for Scheduled Castes and
Schedulcd Iribes in Cavil Defence and
Home Guards Departmont Delhn

989 SHRIT SOHAN LAL Wil the
Ministet of HOML AFFAIRS be pleased to
refer to the reply given to Unstarred Question
No 3540 on th: 30th June, 1971 regarding
reservations for Scheduled Castes and Schedu
led Tribes in Civil Defence and Home Guards
Department Delht and state

(a) whether the information has since
been coliected , and
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(b) 1f not, the reasons for delay ?

THE DFPUTY MINISTER IN THE
MINISTRY OF HHOME ATFAIRS (SHRI
I i1 MOHSIN) (4) and (b) The required
information has since been rec 1ve ] from the
D thi Admmsstration and will be laid on the
Tabl of the House shoi ly in fulfilment of
the assurance gunen 1n reply to  unstarred
question No 3540 dited 30 6 71

Reservatims for  Sch dulid Castes and
Scheduled Tiibes i Civil Defoned
and Hosne Gurds

9)0 SHRIT SOHAN AT Wil the
Minister of HOMF AFt AIRS be pleased
to relcr to the reply gnen to Unstared
Question No 3481 on  30th June 1971
regarding reservations  for Seaeduled Castes
and Scheduled Tribes in Civit Detence and
Home Guatds and state

(1)  whether the quota of the acancics
reserved for Scheduled Ciustes  and Scheduled
Tribes tn the Dedli Home Guuds and Ciul

D fen ¢ has since been eornpleted  and

(b) ifnot the stens taken to complete
the sanmw ?

THE DLPUIY MINISTER IN THE

MINISIRY Ot
1 H MOHSIN)

HOMI AFTAIRS (SHRI
1) No yct

(b) The fcllowing < ¢ps have been and
are bung tiken to complete tle quota of
vacinaes reserved tor Sche luled C stes  and
Schedued Tobes in the Dddhi Hom® Guaids
and Cinil Defince Dirccorne -

(1) Cmployment Lxchinge 15 requested
to sponsor nam s of the membets of
Scheduled  Castes and  Schedulld
Tribus for the various category of
jobs

(1) Simultaneously some Associafions
of Scheduled Castes and  Scheduld
Tribes are also 1equested to 1nform
members of Schedukd Castes and
Scheduled Tribes so that they could
aho apply for these posts

The standirds of iccruitment are
relaxed for the candidates bel »nging
to Schedused Castes and Scheduled
Tobes ,
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